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                      COURT NO. 22 

     HON'BLE MR. JUSTICE MANOJ JAIN  

 

 

 

Meeting link 

 

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc015  

 

Meeting number 

 

2513 856 5993 
 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO: 

 

mjcourtmaster@gmail.com 
 

 

 

 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 

57 CM APPL. 19010/2025 
In CM(M)-2301/2024(Disposed off case) 

GAUTAM MEHRA  
V/s SONIA MEHRA & ANR. 
  

PRABHJIT JAUHAR, 
RAMAKANT SHARMA, 
RAMAKANT SHARMA 

 

 OTHER DETAILS OF ADVOCATES: 
PRABHJIT 
JAUHAR(PJAUHAR2009@GMAIL.COM)(9811139939)(PETITIONER) 
GAUTAM 
MEHRA(MEHRAG@GMAIL.COM)(9999000090)(PETITIONER) 
SONIA(SONIA.MEHRA33@GMAIL.COM)(9999990339)(RESPONDENT) 
SUMIT()(9818405111)(RESPONDENT) 
PMA LAW(PMLAWCHAMBERS@GMAIL.COM)()(RESPONDENT) 
RAMAKANT 
SHARMA(BRAJESH.SIINGH@GMAIL.COM)(9810095885)(PETITIONER) 
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